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cavM known as USHA-KUTI contain­
ing some paintings, carvings and in­
scriptions and also a number of 
neolithic sites containing numerous 
flint fragments bearing clear marks 
of clippings have been found in Sun- 
dargarh District of Orissa; and

(b) if so, whether Government are 
contemplating an archaeological sur­
vey of the area in the near future?

The Minifller of Education and 
Natural BMources and Sclentiflc Re­
search (Maulana Aiad): (a) Yes.

(b) Yes.

C onference op H o m e  M inisters

fRhri Madhao Reddi:
*382. !{ Shri Dabhi:

Ch. Raghublr Singh:

WiU the Minister of Home Affairs 
be pleased to state:

(a) the decisions taken at the last 
conference of Home Ministers of 
Part ‘A’ and ‘B’ States;

(b) whether any discussion about 
the crime situation in the country and 
for controlling the same at any early 
date was also held; and

Cc) if so, the decision taken in this 
regard?

The Deputy Minister of Home Affairs 
(Shri Datar): (a) to (c). There was 
a general discussion on problems re­
lating to the police, methods of investi­
gation and maintenance of law and 
order.

The general crime situation in the 
country was also discussed.

UNivcRsrry G r a n ts  C om m iss ion

*S83. Shri B. D. Shaotrl: Will the
Minister of EdnoatioB be pleasê i to 
lay a statement on the Table of the 
House showing:

(a) the total grant, university-wise 
given by the University Grants Com- 
misaioB so far during Piirrent
year;
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(b) the main purposes ■ for 
the grant has been given; and

(c) whether any report about the 
expenditure will be submitted to the 
Commission?

The Minister of Eduoation and 
Natural Resources and Scientific Rê - 
search (Maulana Azad): (a) and (b). 
A statement giving the information is 
laid on the Table of the Lok Sabha. 
[Sfee Appendix III, annexure No. 6.].

(c) Yes, Sir.

In tern ation al  M onetary  F und

*386. Th. Jugal Kishnre Slnha:
Will the Minister of Finance be pleas­
ed to state:

(a) whether any delegation of the 
International Monetary Fund visited 
this country in January, 1955; and

(b) if so. what was the purpose of
the visit?

The Minister of Fiaancc (Shri C. D. 
Deshmukh): (a) Yes, Sir.

(b) The Mission came for consulta­
tions under Article XIV of the Articles 
of Agreement of the I.M.F. regarding 
the retention of restrictions by India 
on payments for current international 
transactions. These are routine con­
sultations held every year.

R esearch C o - ordination  A dvisory 
Com m itteb

the*387. Shri K. C. Sodliia: Will
Minister of Natural Resources 
Sclentiflc Research be pleased to
state the number of meetings of the 
Advisory Committee for co-ordinating 
fcientiflc work held during the cur­
rent year?

The Minister of Natural Reseureee 
(Shri K. D. Malavlya): Iwo

fhir if
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